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({Jnder Regulation 6 of the lnsolry-enq) and Bankruptcy Boartl of lnc{ia {lnsolvency ResolttiLtn Process fttr Corporate
P ersons) Regtlal ions, 20 1 6)

FORTHE ATTENTION OF THE CREDITORS OF M/SPROPYL LIMITED

Notice is hereby given that the Nationai Company Larv Tribunai has ordered the commencernent of a corporate
insolvency resolution process of the Mls Propyl Packaging Ltd on l4lA2/2020.

The creditors of NI/s PROPYL PACKAGING LTD. are hereby called upon to submit their claims with proof
on or befbre 28/0212020 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims u,ith proof by electronic means only. A11 other creditors may
submit the claims rvith proof in person. by post or l--y' electrcnic means.
(Claims by Operational Creditors in Form B; Financial Creditors in Form C: Workrnen and Ernployees in Form
D; Authorised Representative of Workmen and employees in Fom E; and Creditors other than Financial Creditors
and Operational Creditors in Fonn F)

Date
Place

2010212020
Kochi

1 Nanre of corporate debtor M/s.PROPYL PACKAGII{G LTD

2 Date of incorporation of corporate debtor 2610711996

ROC-ErnakulamAuthori[' under which corporate debtor
is incorporateci i registereci

4 Corporate Identity No. of corporate
debtor

tJ 25202K1-|996PLC0 1 0 5 8 5

Reg_Orule:
Unit - 3, Plot - 30 & 31. KINFRA PARK.
Nalukettu Road, Korattv, Thrissur - 680308

5 acidress of tiie registereci office anci

principal office (if any) of corporate
debtor

acirninistrative Office:
Door No. 488/19, lst Floor, Suncity Complex,
Koorkencherv. Thrissur- 68007

6 insoivencv commencement ciate

respect of corporate debtor
ln 14,CI2,2020

(Order received on 1810212A20)

7 Estirnated date of closure of insolvencv
resoiution process

wa812020

8 Name and registration number of the
insolvency prof-essional acting as interim
resointion proiessionai

Mr.George Varkey,
rBBr/rpA-00 r/rP-P0043 312afi -2018/ I 0756

9 Address and e-mail of tlre interirn
resolution professional, as registered with
the Boarci

Building No-1 10. Ground Floor. Surabhi Nagar. Kakkanad.
Kochi. Kerala. 682030
Emaii: geovaktm(7 gmaii.com

10 Address and e-rnail to be used for
correspondence with the interim
resoiut ion prolessiorrai

Mr.George Varkel
Building No.l 10, Ground Floor. Surabhi Nagar, Kakkanad,
Kochi, Keraia, 682030
Email : geovaktm@)qmail.com

lt Last date lbr submission of claims 28142D020
t2. Classes of creciitors, if any. unrier clause

(b) of sub-section (6,{) of section 21,
ascertained by the interim resolution
professional

Not Appiicabie

13 Names of Insolvency Professionals
identified to act as Authorised
Representatir e ol- creditrrrs irr a cias:
(Three names for each class)

Not Applicable

14. (a) Relevant Fonns are available at:

(b) Details of authorized
representatives are available at:

(a)Web link for downloading claim forms:
iin!;': rr rt.,t.ihl.i.:l:rt itt irornu-r-iou rllrrrdr
(b) Not applicable

Submissior! of fa-lse or misleading proofs of claim shall attract penalties.
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